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OFFICE OF T1IE CHIEY JUDICIAL MAGISTRATE : WEST DISTRICT: DELI
DUTY ROSTER OF JUDICIAL MAGISTRATT (WEST) DISTRICT
FOR 111% MONTH OF APRIL- 2026

The following Judicial Magisirate tirst CGiass of West District, Delhi wall work as Duly Magastrate, e the dates notec

against theit narses, It is enjoined upon the Duty Magistrate to hold trial of accused persons involved in petty cases whenever necessary and to

alvadlodd

¢

yar s 1wy humes on the day of duty.

ro al’ wegent matters, such as recording of dying declaration et whenever such marter is placed before them. They should always be

On Sundays, Second Saturday and other holidays, they are required to reach Lo court by 11:00 AM and remain there up

tn 05:00 PM o rill the disposal of remand and other misc. work whichever is later. On working days Duty Magistrates shall remain in the

ruurl

till 05:00 PM. The duty Magistrate would be assisted by his/her own sraff.
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Ms. Komal Garg, JMFC-03
R/v 2017, Second Floor, Gulabi Bagh, Delhi Administrative Flats, Delhi

§h Ankur Panghal, 1d. JMIC Ob
Rso Flat No E-803, Parker VRC Wiite Lily Apartments, G.T. Ruad, Near
‘Tau Devi Lal Park, Sector-08, Senipat, Haryana 131001

Ms. Surbhi Sethi, JMFC (NI Act -02)
R/o 112, Kirpal Apartments, 44 1.P. Extension, Patpargani, Delhi-110092

Ms. Shivangi Mangla, Ld. JMFC(NI Act-05)
R/u, House No. 90, Upper Ground Floor, Pocket 4 & 5, Sector 23, Rohini
Delhi.

wrmika, JMIC (Mahila Count-06)
1 No. 106, lype IV, First Floor, KKo suaicial Residential
Complex, Shahdara, Dethi 110032

Ms. Sheetal Rani, Ld. JMFC-12
R/¢ B-306, 3" Floor, Greenfield Colony, Faridabad, Haryana 121010

Ms. Shruti Sharma-II, JMFC (Mahila Court-2)
R/0 A-2B/1948B, Near Ekta Aparument, Paschim Vihar,
Near Jwala Heri Market, Dethi

Ms. Atisha Jain JMFC (Digital Traffic Courr)
R/o 283, 2nd Floer, Flat No.5, Residential Gagan Vihar, New Delhi -51

* Sh. Gaurav Singal, 1d. JMFC-06
R/o Fiat No. 202, Aaubhay apariments, S+ 7 ¥onipat Haryana

sh. vikas Madaan, Ld. JMFC-07
R0 B-803, Judicial Officers Residential Complex, Sector-26, Rohini-
110042

Ms. Mo<sha Hains, 1Ld. JMFC 11
R 2072, Deihi Administration Flans, Gulabi Bagh Delh:

Ms. Deepika Goyal Shokeen, JMFC ( Mahila Court-03)
R 0 W7-10, A-2, Block, Asalatpur Village. Janakpuri, New Delhi -110058

Ms. Divvashree Raina, Ld. JMFC (Mahila Court- 04)
Rso C- 38, 3% Floor, Antriksh Apartment, Rohini Sector-14, Extension
Delhi 110085

s, Disna Langan, Ld. JMFC (Mahila Court-0s)
Rsa 5 €. GH 10, Sunder Apariments, Paschim vihar,
New Delihe 110087

Sh.*Gaurav Ujjwal, Ld. JMFC (N1 Act)-01
R/o 335.5F% Flats, Mukherjee Nagar, Delhi-110009

Sh. Anshul Singhal, Ld. JMFC-04
R/6 Fiat No. 706, KKD Judicial Residential Complex, Type-[V,
Karkardoom, Delhi 110032

Ms. Puunam Singh, Ld. JMFC(NI Act-04)
Rso Flat No. 2078, Type IV, DDA Flats, Gulabi Bagh, Delhi

Ms. Shivti Talwar, JMFC {(Mahila Court-0-,
R/0 A 2 /112, First Floor, Safdarjung Enclave, New Dethi -110029

sh. Shashank Nandan Bhatt, JMFC-02
R/o B-104, Naveen Apartments Dwarka, Sector-03, New Delhi-110075

Sh. Ankit Karan Singh, JMFC-08
R/o 274, 3" Floor, Jai Durga Apartments, Tagore Park, Delhi- 110009

V. Saraddha Srivastava, JMIC-09
R/0 1! 62/25, Sccond Floor, Kalkaji I'xtension Kalkaji New Delhi

Ms. Renu, Ld. JMFC-10
R/o B-104, Judicial Residential Complex, Sectot-26, Rohini Delhi
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Working ‘ Holiaay " Room No.
days
01.04-2026 292
| 020¢-2026 336A
03-04-2026 102
(Good Friday) (CBA-ID)
04.0-2026 508 (Extn.
Block}
05-04-2026 349
{Sunday)
06.04-2026 o
07-04-2026 152
08-04-2026 158
09-04-2026 102
{Extn. Block)
' 10-04-2026 " 358
11-04-2026
13.04-2026  12-04-2026 289
(Sunday)
14-04-2026 31
15-04-2026
245
16-04-2026
252
17.04-2026 353
18-04-2026
20-04-2026  19-04-2026 03
(Sunda}r) (CBA'D
21.04-2026
22.04-2026 268
" 23.04-2026
04(CBA-1)
24.-04-2026
358
| 25.04-2026
356
26-04-2026
(sunday) 30
27-04-2026 02
(CBA-1)
76-04-2076 345
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S.No Name of the Judicial Magisterate Firs: lass | - Wgrking Holiday Room No.

avs
33 Sh. Komal, JMFC-01 29-04-2026 -[Hlﬁ%ﬁock]
R o VL'112 (3 Floor) DDA Flats. Kakaji, New Delhi- 110019 R
24 Sh. Tanmay Batham, JMFC(NI Act-05 ) , 30-04-2026 (Cé?\iim
R o Flat No. 101, Himvarsha Apartmez 1P Extension, Delh: -110092 5

REMARKS :

01 On hoiiday the Duty Magisire« o the day shallaisod ' “hall the challans of traffic/8'| A/impounded
Vehicle pertaining to Darya .~ . Kamia Market, Model Town & Paschim Vihar traffic circles.

02 When any working day is dec wred a holiday, the Duty Magisirate on that day will be deemed as idaty
Magistrate for whole day witou: any further order.

03. Iuty Magisterate shall hold vc..r on Sundays, Second Saturdays and Holidays ete. in Room Numbers
mentioned against their namces.

04. It is impressed upon ali the ..« ciai Magistrate First Class, West Districy, Delhi to remair available in
their court and to perform (o .dicial work till 5 p.m.,including deciding remand and bai. appiication,
and signing of orders passed o the day, as also on ... .ats, for example, release warrants, remand
warranis cic., and mot 1o ciavie such work for the Duty Magistraie of that day.(Reference No. 1956-
2008/CMM/West/ARTD/DR 7207 - dated 05-06-2014)

04(a) In casc any Magisirate has :o vive court hefore 5 pm due to unavoidable reasons he/she shall intimate
the undersigned and the Doty YV agistrate of the day of the said reasons before icaving the court. In
abscnce of any such intimit.cn. the Duty Magistrate would perform the work of the said Presiding
Officer only after taking a w-i:zen report [rom the Reader / Ahlmad of the said Court aheut the non
availability of the Presiding O::icer, which shall thereafter be sent 1o the undersigned.((Reference
N0.1956/2008/CMM/ West /A 1)) DR/2014 dated 05-06-2014).

25, 1t is ciarificd that on work:ne Gavs, alf the Bail appiic o % Superdari Applications shail ~ave 1o be
heard by the concerned oot

36 Al the 1.d, Judicial Magisive s . st Class, Wess Distret, Delhi shall comply the directions reccved Hfom
time to time regarding disposi of the work from iion'bic High Court of Delhi, New Delhi and from ",
Principal District & Scssions [uere (West), Delhi

07 The 1.d. Judicial Magisterate ¢ v« Class, West District, Delhi depuied for dury and the staff of their courns
who will work on FHolidays w.l i entitled to avail Special Casual 1.cave {(Compensatory Leave) in licu of
the dury performed on such dav (s) as per rules. The Special Casual Leave (Compensatory |.eave} of the
Judicial Magistrate First Cliass. West District, Delhi shall be routed through and after verilication by
undersigned. The Judicial Magisirate First Class, West District, Idelhi while lorwarding the application of
the staff for grant of such Speciil Casual leave (Compensatory) shall verify that the official concerned
~ad actually worked on a pari-cular date.

08 'n casc of emergency the Jucy Vagisrate is not available duc 10 some incvitable reasons he/she will
send a formal request two dave i1 advance fo - change of duty alongwith the written conser:/willingness
of the officer agrecing o pe--rv o duty in his/her place, to the office of the undersigned .

09 “ne Duty Magistrate of the duay <hall report as Video Conferencing Roem latest by 12:30 noon and shall
dispose ofl the work as pe: < rections issued by the v« TVIM lethi contained in the office order No.
8340-80/MM/CMM/2008 (.o 28-07-2008.

10 ‘The Judicial Officer who are deputed as Duty Magistrate, if summoned lor the day, of such day of duty to

appear as witness in a cou: ‘oceted in court compicx other than the place of posting wil. send a formal
request in advanee to the cow: «here he/she has 1o appear as a witness {or his/her exemption from court
atendance for that date, e+ may do so ™1 the forenoon session, under intimation to the undersigned.
{Rel: standing order isstec v the Ld. District Judge-l & Sessions Judge, Delthi.  Video NO, 42534
684/10M/Gae. Dated 26-10 15-4.)
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In case, if any information regarding Inquest U/s 106 Bharatiya Nagarik Suraksha Sanhita-2023 s
rece ved between 10.00 A.M ta 5.00 P.M. on a working day, the same shall be moved before the
undersigned for marking it further.

“Cis - arificd that on working “av. °f any 'nquest information is received by the Duty Magisterate afier

05:00 PV, 959 AM. on e .mmediate succeeding day, then the same shall he deemed 1o be
marked to the concerned Duty Magistrate of the day, who shall procced to conduc: the ingues:
nraceedings and no formal marking of such Inquest by the undersigned shall be required.

If ary inquest information is reccived by the Laty Magistrate on holiday, then the same shall be deemed
10 he marked to the Duty Magisterate of the day, who shall proceed to conduct the inquest proceedings
and 10 formal marking of such Inguest shall be required.

In case of transfer of any Judicial Officer, the newly posted Judicial Officer shal work as Duty Magisiraie

in place of his/her predecessor Judicial Officer. k‘,\" A~
it~

Chiel J_u’dﬂala gistrate

WSt District, Delhi

No (A0 =Y 95 camWest)/DR/2026 pated, Defhi the 2.2, 20 2¢

20, Office file ﬂ/l

Copy forwarded for information and neceessary action to:-
G1. The Honble Registrar General, [Tigh Court of Deihi, New Deihi
‘through [d. Principai District & Sessions Judge, (West),Delhi
0. The I.d. Principal District & Sessions Judge, (HQ), Delhi
03. The 1d. 1d. Drincipal Distric. o Sossions Judge, (West), Delhi
04. he 1.d. Principal District & Sessions Judge ail district Delhi/New Dethi
05. The 1d. officer Incharge, Poa! Car, ‘tis Hazari Courts, Delhi
06. I'he 1.d. CIMs, all District, Dethi/New Delhi,
07. lhe 1.d. ACIM & all 1.d. Judicial Magistra'e First Class, West District, Tis Hazari Courts. De:hi.
08. The Director of Prosccution, Tis 1lazari Courts, Pelhi.

- 0Y. The Commissioner of Police, Delhi

0. I'he 1 G (Prison), Vihar Jail, Delhi/New Delhi.

11. I'he Secretary, Bar Association, ‘I'is Hazari Courts, Delhi

12. The Supdt. Jail, New Dethi/T.ock-Up Incharge, Tis Hazari Courts, Delhi

12, Law Officer, Tihar Jail, Del * ~+-v Delhi.

14. Ior Uploading on centralized web-site through IAYERS

5 "o Video Conferencing, R. No. 211, Tis lazari Courts, Delhi.

'h. rhe Care Taking Branch, (tlq) & West Tis Hawari Couris, Delhi

*7.Reader 1o the court of undersigned.

8 The Cash Branch, West District, Tis Ilazari Courts, Delhi.

19 1S 10 1d. Principal District and Sessions Judge{West) District, Delhi /

W‘
(VAS UNDHARA AZAD)

Chief Judicial Magistrate
West District, Delhi



